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12.05 hrs.

MATTERS UNDER RULE 377 *

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on the Table of the House. Hon. Members may
send the slips to the Table of the House immediately as per the practice.

...(Interruptions)

Title: Need to provide technical and financial assistance to the Government of Rajasthan for treatment of agricultural land
rendered unfit for cultivation in Ganganagar and Hanumangarh districts of Rajasthan.
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